FORM A
PUBLIC ANNOUNCEMENT
(UInder Regulation 6 of the Insolvency and Bankruptey Board of India {Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF AKSHARA HIGHRISE PRIVATE LIMITED

Identification No. of corporate debtor

RELEVANT PARTICULARS
1. | Name of corporate debtor Akshara Highrise Private Limited
2. | Date of incorporation of corporate debtor 11/ 2003
3. | Authority under which corporate debtor s | Ministry of Corporate A ffairs, ROC-Kolkata
incorporated / registered
4, Corporate  Identity No. / Limited Liability | U45201 WB2003PTCO96365

5. | Address of the registered office and principal office
{if any) of corporate debtor

Registered office address a per the MCA Records:
35, Kavi Sabitri Prasanna Chattopadhyaya Road 2nd Floor,
Kolkata, West Bengal, India, 700026

6. | Insolvency commencement date in respect of | 6™ May, 2026 (The corrigendum order was received by the
corporate debtor IRP on 13" May, 2026)

7. | Estimated date of closure of insolvency resolution | 2% November, 2026 (180 days from the CIRP
process commencement date i.e., 6™ May, 2026)

8. | Mame and registration number of the insolvency | Name: Kanchan Dutta
professional  acting  as  imterim  resolution | Reg No: [BRVIPA-O01/IP-PO0Z02/2017-18/1039)
professional

9. Address and e-mail of the interim resolution
professional, as registered with the Board

Address: Chatterjee International Centre, 14" Floor, Flat
No. 13A, 33A )L, Nehru Road, Kolkata 700071
Email id: kanchangi kers.in

10. | Address and e-mail to be used for correspondence
with the interim resolution professional

Address: Chatterjee International Centre, 17" Floor, Flat
MNo. 13A, 33A, J.L. Nehru Road, Kolkata 700071

Email id: cirp.ahplisemail com

11. | Last date for submission of claims

27 May, 2026 (14 days from the Corrigendum order
received i.e,, 13 May, 2026)

12. | Classes of creditors, if any, under clause (b) of sub-
section (6A) of section 21, ascertained by the
interim resolution professional

Not applicable as per information available with the IRP

13. | Names of Insolvency Professionals identified to act
as Authorised Representative of creditors in a class
{ Three names for each class)

ot applicable as per information available with the IRP

14, (a) Relevant Forms and
{b) Details of authorized representatives
are available at:

{2) Web link: htips:/www.ibbi.gov.in‘home/downloads
Physical Address: same as above in point no, 10

(b) Not applicable as per information available with the
IRP

Maotice is hereby given that the National Company Law Tribunal has ordered the commencement of a corporate insolvency
resolution process of the Akshara Highrise Private Limited on 6™ May, 2026 { The corrigendum order was received by the

IRP on 13th May, 2026).

The creditors of Akshara Highrise Private Limited are hereby called upon to submit their claims with proof on or before
27 May, 2026 (14 days from the Corrigendum order received i.e., 13th May, 2026) to the interim resolution professional

at the address mentioned against entry No. 10,

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the

claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised
representative from among the three insolvency professionals listed against entry No.13 to act as authorised representative
of the class [specify class] in Form CA- Not applicable as per information available with the IRP,

Submission of false or misleading proofs of claim shall attract penalties.

K.anchan Dutta T 7
Interim Resolution Pﬁfé!?iklﬁ':al
Akshara Highrise Private Limited (Under CIRF)

Reg No: [BBUIPA-001/1P-POO202/2017-18/10391

Date and Place: 14™ May, 2026, Kolkata
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POSSESSION NOTICE (for Immovable Properties)

Whereas, the undersigned being the Authorized Officer of Asset Reconstruction Company (India) Limited acting in its
capacity as Trustee of undermentioned Trusts under the Securitisation and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (54 of 2002) ("said Act") and in exercise of powers conferred under Section
13 (12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 ("said Rules") issued a
demand notice. Calling upon the following borrower/guarantor(s)/mortgagor(s) to repay the amount, details of which

n

E-NOTICE INVITING TENDER NO- 01/NGWDP/WDC 2/03/2026-27
PIA, WDC 2/03, Jamboni is inviting bids for “Re-Excavation of WHS
in Jamboni Block, Jhargram Dist..”

Last date of submission ot bid (online): 20/05/2026 up to 4:00 p.m
The tender document can be downloaded from www.wbtenders.gov.in

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

EAST COAST RAILWAY

(1) Notice No.: eT-West-WAT-15-2026,

Dt.: 08.05.2026
NAME OF THE WORK :
CONSTRUCTION OF TRIP SHED FOR
MAINTENANCE OF TRIP INSPECTION

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF AKSHARA HIGHRISE PRIVATE LIMITED

RELEVANT PARTICULARS

1. [ Name of corporate debtor Akshara Highrise Private Limited are mentioned in the table below: SCHEDULE FOR FREIGHT ELECTRIC| |on 13/05/2026 after 5:00 p.m
2._| Date of incorporation of corporate debtor 11/06/2003 The borrower/guarantor(s)/mortgagor(s) having failed to repay the said amounts, notice is hereby given to the bor-| |LOCOS AT KIRANDUL STATION Sd/- Assistant Director of Agriculture
3. | Authority under which corporate debtoris incorporated / | Ministry of Corporate Affairs, ROC-Kolkata rower/guarantor(s)/mortgagor(s) in particular and the public in general that the undersigned has taken possession of| |[UNDER THE JURISDICTION OF Soil conservation, DPAP,Jhargram

registered the underlying Immovable Property described herein below in exercise of powers conferred on him/her under Sub-| |SENIOR DIVISIONAL ENGINEER
4. Corporate deniity No.  Limited Liablty Identfication No. | U45201WB2003PTC096365 Section (4) of Section 13 of the said Act read with Rule 8 of the said Rules on "AS IS WHERE IS & WHATEVER | [(WEST), EAST COAST RAILWAY, PTA of WDC 2/03/21-22, Jamboni
of corporate debtor THERE IS BASIS" on the date mentioned below. WALTAIR DIVISION.

5. | Address of the registered office and principal office Registered office address as per the MCA Records: B N ] AN No. / T P A Approx. Cost of the Work :
(ifany) of corporate debtor 35, Kavi Sabitri Prasanna Chattopadhyaya Road 2nd Sl.| Borrower Name L o./ Trust Demand Notice Date and Amount OssESSIon 3 4,84,99,058.50, EMD : 3 9,70,000.00,
Floor, Kolkata, West Bengal, India, 700026 No.| Co-Borrower Name | Name/Bank Name Date 2) Notice No.: eT-West-WAT-16-2026
- - otice No.: eT-West-! -16- s
6. Ln:;lc\)/rencycommencememdate inrespect of corporate GJDM:{RZF%: g;\he ﬁau;ngg;grm order was received 1 Borrower: Loan Alc No. R§:24’$—%514'7% (E-uPesS T;vegt¥ Fr.:ur Lakz -Fl;hi-rty- Svmboli Dt.: 08.05.2026
i i i d ; ine Thousand Five Hundred Forteen and Paise ymbolic NAME OF THE WORK :
7 |E fclosure ofinsol i 200 N 2026 (1 flom the CIRP Rana Chourasia 19400042480, i i C
prsotlcrzzged date of closure of insolvency resolution cggn me?]\éeemmﬁr1 i.ef.J esm (M 2;) Z%a%yss) fom the Cl Arcil-Trust-2025- | Seventy Six only) as on 10.09.2025 along with future CONSTRUCTION OF SIGNAL GOOMTY
8. | Name and registration number of the insolvency Name: KanchanDutvta ' Co-Borrawer; 08 Imel"t(-:'lst ?ft “t]? cont’lr’?/c()tggorgéeton 1319 afo{ﬁs'alqdamflimt M 123(1)26 INYERLOCHING OF MANNED. LEVE.
: ‘ ksl ’ g " i : i i with eftect from ogether with incidenta ay INTERLOCKING OF MANNED LEVEL
professional acting as interim resolution professional | Reg No: IBBI/IPA-001/IP-P00202/2017-18/10391 Rinki Chourasia Piramal Finance expenses, cost, charges etc. Notice dated: 10.09.2025 CROSSING NO. KK-88 AT KM. 305/10- AXIS BANK LTD

9. | Address and e-mail of the interim resolution professional,
asregistered with the Board

Address: Chatterjee Intemational Centre, 14th Floor,
FlatNo. 13A, 33A J.L. Nehru Road, Kolkata 700071
Email id: kanchan@kgrs.in

Address: Chatterjee Intemational Centre, 17th Floor,
FlatNo. 13A, 33A, J.L.Nehru Road, Kolkata 700071
Email id: cirp.ahpl@gmail.com

27th May, 2026 (14 days from the Corrigemdum order
received i.e. 13th May, 2026)

11 BETWEEN KUMHARAMARENGA
AND TOKOPAL STATIONS ON KK-lI
LINE OF WALTAIR DIVISION.
Approx. Cost of the Work :
< 36,32,191.44, EMD : X 72,700.00
Completion period of the work: 12
(Twelve) Months (for Sl. No. 1), 06 (Six)

Description of Properties: ALL THAT one Flat, being Flat No. 201, on the 1st Floor, (South- East- West portion),
measuring an area a little more or less 594 Sq. ft. including Super Built up area with the right of user of the com-
mon areas in the building and the land consisting of two bedrooms, one living space, one dining space, kitchen,
bath and privy, corridor and varandah/balcony, along with undivided proportionate share in the land measuring an
area a little more or less 01 Cottah, 15 Chittacks, 09 Sq. ft. alongwith G+3 Building standing thereon comprised in
17, Lakshmi Narayantala Road, situated at Howrah District, HMC Ward No. 39, District Registry Office and ADSRO
- Howrah, P.S.- A.J.C. Bose B. Garden, District - Howrah, and the said property is bounded as under: The bound-

A.C. Market Building, 3 Floor, 1 Shakespeare Sarani,
Kolkata - 700071
Appendix IV [See rule 8(1) Possession Notice (for immovable property)
Whereas, the undersigned being the Authorised Officer of the Axis Bank Ltd,
under the Securitization and Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 and in exercise of powers conferred

. | Address and e-mail to be used for correspondence
with the interim resolution professional

11. [ Lastdate for submission of claims

12. | Classes of creditors, if any, under clause (b) of sub- Not applicable as per information available with the IRP aries of the Land are: North: 17/1 Lakshmi Narayantala Road, land and building of Jaydev Roy South: 6' wide Months (for SI. No. 2), under section 13(12) read with rule 3 of the Security Interest (Enforcement)
section (6A) of section 21, ascertained by theinterim common passage, East: Lakshmi Narayantala Road, West: Land and Building of Haripada Polley. The bound- I G R BRI | Rules, 2002 issued a demand notice calling upon the borrower/s/Co-

= ;\750‘“““’;:"“‘?55"’"3; e R e TSP e 3 aries of the Flat are: North: Flat No.202, South: Open to Sky, East: Open to Sky, West: Stair and Open to Sky. | [02.06.2026 at1500 Hrs. (for both Tenders) | | Borrower/s/guarantor/s to repay the amount mentioned in the notice along with
! AS{E:::eaniz;reegceﬁtartﬁ/:?flgrﬁ;ér:?nlaeclagsac # | Noreppleaeasperomatonavalatiowih e The borrower/guarantor(s)/mortgagor(s) in particular and the public in general are hereby cautioned that Arcil is in law-| |No manual offers sent by Post / Courier / gontr?ctuatlhraée tOf 'f'}t:reSt. dplust_ penal interest, charges, costs etc. within 60
(Three names for each class) ful pc ion of the Immovable Property mentioned above and under Section 13(13) of the SARFAESI Act, 2002, the faxdorln person ?ﬁcepted agantr:st'tstugh e- Taysbrom e/ 709 OB e sal /nc/) ice. tor/s. having failed & " ‘

14. | (a) Relevant Forms and (@)Weblink https/www.bbi.govinhomeldownloads | | borrower/ guarantor(s)/mortgagor(s) or any person whatsoever, shall after receipt of this notice not transfer by way of ﬁ?"m’seﬁiniﬁneé a aﬁgieir:w:: irT;in?e Z?I e borrower/s/Co-Borrower/s/guarantor/s, having failed to repay the amount,

notice is hereby given to the borrower/s/Co-Borrower/s/guarantor/s, in
particular and the public, in general, that the undersigned has taken possession
of the property described herein below in exercise of powers conferred on him
under section 13(4) of the said Act read with rule 8 of the said Rules on the date
mentioned herein after.

The borrower/s/Co-Borrower/s/guarantor/s, in particular, and the public, in
general, are hereby cautioned not to deal with the property and any dealings
with the property will be subject to the charge of the Axis Bank Ltd., for an
amount mentioned in the notice along with interest thereon and penal interest,
charges, costs etc. from date of demand notice.

(b) Details of authorized representatives are available at:
Physical Address : same as above n point no. 10

sale, lease or otherwise deal with/ alienate the Immovable Property, without prior written consent of Arcil and any deal-
ings with the Immovable Property will be subject to the charge of Arcil for the amount as mentioned above along with
future interest at the contractual rate on the aforesaid amount together with incidental expenses, cost, charges etc. The
borrowers'/guarantors'/mortgagors' attention is invited to the provisions of the Sub-Section (8) of Section 13 of the said
Act, in respect of time available to redeem the above mentioned Immovable Property.

Place: Kolkata Sd/- Authorised Officer

Date: 15-05-2026 Asset Reconstruction Company (India) Ltd. (In capacity as Trustee)

ASSET RECONSTRUCTION COMPANY (INDIA) LTD.

such manual offers shall be considered
invalid and shall be rejected summarily
without any consideration.

Complete information including e-tender
documents of the above e-tender is
available in website : www.ireps.gov.in
Note : The prospective tenderers are
advised to revisit the website 10 (Ten)
days before the date of closing of tender to
note any changes/ corrigendum issued for

(b) Not applicable as per information available with the
IRP

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the Akshara Highrise Private Limited on 6th May, 2026
(The Corrigendum order was received by the IRP on 13th May, 2026).

The creditors of Akshara Highrise Private Limited are hereby called upon to submit their claims with proof
on or before 27th May, 2026 (14 days from the Corrigemdum order received i.e. 13th May, 2026) to the
interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors

f . h ) h
’ e ) ) Registered Office: The Ruby, 10th Floor, 29 Senapati Bapat Marg, Dadar (West), Mumbai-400028. this tender. " P - .
ma.ysub.m\tthe?Ialmswnh‘proofm person,byPostorb){electromcmeans. o . HrC" Tel: +91 2266581300. www.arcil.co.in . Branch Office: Room No. 1001, 10th Floor, Signet Tower, DN 2, Divisional Railway Manager (Engg). ghetporrc'l);verfstﬁtt?‘t\lslr:l‘&zlsl}vll:e;i t;otohze _Prowsmnts off ?ub SeCt'lloT)I(S) ;)f
Afinancial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of matic | Sector V, Salt Lake, Kolkata-700091, West Bengal. Ph. No.03348226608, CIN-U65999MH2002PLC134884 - X ; ection 75 of the et in respect of time available, to
PR-151/R/26-27 Waltair| | redeem the secured assets.

authorised representative from among the three insolvency professionals listed against entry No.13 to
actas authorised representative of the class [specify class]in Form CA- Not applicable as per information
available with the IRP.

Submission of false or misleading proofs of claim shall attract penalties.

A) Amount Due as of Notice date

B) Date of Demand Notice

C) Date of Possession (Symbolic)

A)Rs. 48,14,814.20 only due
under Loan A/c No.
924030046366713, Rs.
97,60,612.20 only due under
Loan Alc No.
924060053123962, Rs.
74,92,588 only due under Loan
Alc No. 924060053123988

Name & Address of
Borrower / Guarantor

1.Sea Global Medical Instruments
Limited
NH 60, Raniganj- Suri Road, Room No -
24 Village & Post- Haripur, P.S.-
Pandveshwar, Haripur, Asansol, West
Bengal, India-713378.

2. Mrs. Kasturi Gupta

Kanchan Dutta

Interim Resolution Professional

Akshara Highrise Private Limited (Under CIRP)
Reg No: IBBI/IPA-001/IP-P00202/2017-18/10391

Date and Place: 14th May, 2026, Kolkata

a) Possession Type

Bank of Maharashtra !
b) Reserve Price

Sale Notice for

Name of Borrower and Short description of the Inmovable

Zonal Office Kolkata le of Immovable >~ Amount Due . . (Director/Guarantor)
! McLeod House, 3, N.S. Road, Kolkata - 700001 Sa ep?ro emisab € No. Guarantor Property with known Encumbrances g)) gf‘(;'::sﬁ ":':":tVA?:W:t" W/o Subhas Chandra Gupta and Rs. 1,37,00,464/- only due
Email : dzmkolkata@mahabank.co.in P " i C , © ou 3. Mr. Shubham Gupta under Loan A/c No.
o alaw_ew dw legal_cal@mahabank.co.in, recovery_cal@mahabank.co.in [LadSEDERVELVE 8. “BnOFI;GWEFSZ 4 Rafsan Jani ?RS $ﬁ1t°7EG4é X :Eérl;)absl{eo :\ille%ﬂ%igi; ‘t')]fg Bcaosrt]l;tlraunct:egdt?:raezl:]nZﬁuzts:éag gnd a) gg;\::‘rl:c;zze (Director/Guarantor/Mortgagor) 924060053123991 as on the

- - v T n n " A S. Ir I . - H . .

Auction Sale Notice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and L;sk:r ;",},T:_ Ayis:: A ks Ten T);]ousgnd Diamond Harbour, Mouza - Kamarpole, J.L. No. - 73, RS. &|  Rs. 45,82,800/- 4 En/o §“bhastoé‘a”sra Gupta ?at}g Of;hse7nggi(-;sa‘g‘grsgatlng

Enforcement of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.|  |Khatun Seven Hundred Sixty|L-R. Dag No. - 4905, L.R. Khatian No. - 3472, corresponding | (Rs. Fory Five Lakns Eight " (Director/Guarmtor/Mort Thice Grore Fifty ¢ (Rupass
L . . . . . . Four only) Plus|LR.Khatian No. - 8707, Vill. - Mohanpur, P.O. - Sarisha, P.S.|  Two Thousand Eight (Director/Guarantor/Mortgagor) hree Crore Fiity Seven Lakhs

Notice is hereby given to the public in general and in particular to the Borrower/s and Guarantor/s that the below described| ~|Branch : ARB, Kolkata | P/ B0 U i coasial, PIN Cod - 743368, Dist. - South 24 Parganas|  Huncred Only) S/o Subhas Chandra Gupta Sixty Eight Thousand Four

immovable properties mortgaged/charged to the Bank of Maharashtra, the possession of which have been taken by the| |Branch Manager: appﬁg’ab,e rate w.e f | under the Jurisdiction and Panchayat limits of Kamarpole Gram|c) EMD : Rs. 4,58,280/- Mrs. Kasturi Gupta,Mr. Shubham| Hundred and Seventy Eight

Authorized Officer of Bank of Maharashtra, will be sold on “As is where is”, “As is what is”, and “Whatever there is” on|  Mr. Pravin Kumar Mahto |9'04 5024 ang other| Panchayat Diamond Harbour-II Block, West Bengal. On the | (Rs. Four Lakns Fifty Gupta,Mr. Sumeet Gupta are residing |  and forty paise only)

05.06.2026, for recovery of the balance due to the Bank of Maharashtra from the Borrower (s) and Guarantor(s) as mentioned | ~ {Mobile : 7001580134 charges North : 10 . Wide Kancha Commen Passage: On the E:gm;g‘;‘l‘ys)a”d Two Hundred at: Vill & PO- Haripur, PS- Pandabeswar, | B) 30.01.2026 .

in the table. Details of the Borrower/s and Guarantor/s, amount due,Short description of the immovable property and Mondal: On the West : Dag No. - 4905. d) Bid Increment : QDS':, "ga”('jganl* P%C;V;';g?gurgapun €) 13.05.2026 (Symbolic)

encumbrances known thereon, possession type, reserve price and the earnest money deposit are also given as under : Rs. 15,000/- aschim Bur W;:s;:_' = of‘the immovable Property

1ptl \'4
Possession Type 9. |M/s Royal Trading Rs. 48,39,315.79|All piece and parcel of land admeasuring 26 decimal|a) Constructive All that pi d lp“ q - b P £ 29 decimal litt
Name of Borrower and A tD Short description of the Inmovable b) R P Prop. : Mr. SK Ramjan (Rupees Forty Eight| commercial plot in the name of Mr. Sheikh Ramjan bearing [b) Reserve Price : that piece and parcel of land measuring about an area of acimal little
Guarantor mount Due Property with known Encumbrances arne onev Depo Borrower Lakhs Thirty Nine|JL No. - 334, Khatian No. - 141(s), 122(H), New LR. No.|  Rs. 23,40,000/- more or less lying and'snuated under Mouza - Haripur, JL No. 24, LR Khatlan
d) Bid ement Amo A - 325. Plot No. - 503 si d bei d Ivi M _ No. 307, New LR Khatian No. 1242, 1243, RS & LR Dag Nos. 870 (7 decimal),
Branch : ARB, Kolkata Thousand Three , Plot No. situated being and lying at Mouza (Rs. Twenty Three Lakhs 872 (32 decimal). within the urisdicti ADSR Raniann PS- Pandab,
1. |M/s Aarna Febrics Rs. 2,03,52,449.40| 1. Allthose pieces and parcels of factory land admeasuring|a) Constructive Branch Manager : Hundred Fifteen and| Ram Nagar, P.S. - Kharagpur Local under Khelar Gram | Forty Thousand only) 72 (22 decimal), within the jurisdiction of ADSR Ranigunj, PS- Pandabeswar,
. : ; . ger Seventy Nine paise|Panchayat Kharagpur Paschim Medinipur Sub Dist. -|c) EMD : Rs. 2,34,000/- District- Paschim Burdwan, together with the construction thereon.
Prop. : Mrs. Mousumi Roy |(Rs. Two Crore Three|  1.75 Cottah (approx.) with structure in the name of |b) Reserve Price : Mr. Pravin Kumar Mahto venty Nine pal K Y W %1301 Bounded ? ows - 0 *Rs. 2,34,00 Boundaries: North by: Pond, South by: 30'ft wide paka road, East by: 16'f
Guarantor : Mr. Sukesh Roy|Lakhs Fifty Two|  Mr. Mousumi Roy Wio Sukesh Roy situated being and| ~ Rs, 1,08,54,000/- Mobile - 7001580134 only) plus unapplied| Kharagpur, W.B. - - Bounded as follows : Onor|  (Rs. Two Lakh Thirty ; ; e : ’ ’
. Thousand Four| lying at Vilage/Mouza - Garjee, P.S. - Bhadreshwar|  (Rs. One Crore Ninet obile : 70015 interest@ applicable|towards the North : Vacant land of Shri Satya Biswas;|  Four Thousand only) wide kacha Road West by: 5'ft Kacha Road
Branch : ARB, Kolkata HundredForty Nine|  under Chandannagore Municipyal 'Cc.)rporation Word (Eisﬁt Laekhs?:i?ty fI:oeu¥ rate w.e.f. 10.03.2025| On or towards the East : Kharagpur Kontai Road; On or|d) Bid Increment : The property is in the name of Shubham Gupta & Sumeet Gupta.
Branch Manager. and Forty Paise| No.28, JL No. 6, LR Khatian No. 4/1, 34, 64, 404/1,|  Thousand Only) and other charges|towards the West:Vac‘ant land of Shri Satya Biswas; On| ~ Rs, 15,000/- Name & Address of A) Amount Due as of Notice date
Mr. Pravin Kumar Mahto : 490 630R S and L R Dag No. 483 & 484 under ADSRO ¥ or towards the South : Vacant land of SK Gora. B) Date of Demand Notice
Mobile : 7001580134 Only) Plus interest Chandanna ?;:e PO _agBi Eéti Dist. - Iiljgoe[]l Pin - c) EMD : Rs. 19,85,400/- 110.[M/s Shree Shree Baba Rs. 2,35,60,142.70| Factory Land including Plant & machineries admeasuring [a) Constructive Borrower / Guarantor C) Date of Possession (Symbolic)
trhae[eeon @ a;:sllceab}e 1212 Wegst Bengal ghatl, DIst. - Hooghly, (Rs. Nineteen Lakhs Loknath Bramhachri (Rs. Two Crore Thirty |6 Cottah, 15 Chittacks and 22 sq.ft. more o less with 800 [b) Reserve Price : 1. MIr. Sirajul Islam A)Rs. 4480774.30/-due under
S n s e . M s ooy SO | etrae e Lot Shtiat sncussepdg o bgand st s OMoW, || slomsdicuvshonol o s o
charges 33.94 Cottah (approx.) with structure in the name of rop. : Mr. Biswajee ised in RS Dag No. - 1082, L R Dag No. - 1201 und ) s -Mr. Mijanur Rahaman 920030074485060, as on 12-
g X : : Only) Mukherjee Hundred Forty Two) comprised in RS Dag No. » R Dag No. under| - Three Lakh Eighty Eight Slo Md. Serajul Islam 11-2025 (this amount includes
M.r Mousu.ml Roy Wio Sukesh Roy situated being and i : R and Seventy Paise|present LR Khatian No. - 1046 within Jurisdiction of Ghola| ~ Thousand Only) . ; ; ; ; 05
| Village/M G P.S. - Bhadreshwar|d) Bid Increment : Guarantor ! - . . Both at: C/o Abdul Kuddus Mondal, Vill.| interest applied till 05-05
ying at Village/Mouza - Garjee, P.S. - Bhadreshwar Rs. 15.000/- Wre. Kii h' Mukheri Only) Plus unapplied| Police Station at 1 No. Bikanda Gram Panchayat, under |c) EMD : Rs. 14,38,800/- Madhaihat. P.O. Goalpara, P.S 2025) and Rs. 29424.95/-due
under Chandannagore Municipal Corporation Ward - 19 rs. Krishna Mukherjee ;' -0 ot from|ADSR of Sodepur in Dist. - North 24 Parganas P.O. - (Rs. Fourteen Lakh Chanchal N -r M dh iﬁ t J’ m‘m . d L - A/. N
No. 28, JL No. 6, LR Khatian No. 4/1, 34, 64, 404/1, Branch : ARB, Kolkata |29 01 2024 onwards|Jugberia, PIN - 700126 and plot is bounded as below :|  Thirty Eight Thousand Moo Dist. Malda Wast Boncal-732126 | 9200307448507 s on 12.
492,630 RS and LR Dag No. 484 & 485 under ADSRO Branch Manager : @ applicable rate|On the North : By 14 ft. wide Panchayat Road; On the|  Eight Hundred Only) 3 Masél ) :js . Raha, estBengal- 32003007 i ?‘s 0|nd -
Chandannagore, P.O. - Bighati, Dist. - Hooghly, Pin - Mr. Pravin Kumar Mahto [and other charges|South : By Property of Madan Ghosh; On the East : By |d) Bid Increment : - Mr. Sayedur Rahaman = (this amount includes
712124, West Bengal. Mobile : 7001580134 Property of others and 4 ft. wide common passage;| ~ R, 15,000/- gg/;\ﬁ\bbddul‘lllKll(JSggjs Vill. Kalomatia. PO 'ZTHSE)%S‘ applied till 05-05-
Total area of the property is 35.69 Cottah (approx.) and On the West : By the Property of Shibu Ghosh. C , Vill. , P.O.
the same is bounded as follows : On or Towards North . |Mir. Pankaj Saha Rs. 67,70,313/-|FlatNo. - D-1, 4 Floor, Holding No. - 33, Rabindra Sarani[a) Constructive Tfm;";a th?r'nga:\]ﬂa;s {‘(‘fa’DE?'m&atgar B) 28.11.2025 _
: By property of Manimala Ghosh; On or Towards East Guarantor : Mrs. Papri Saha|(Rs. Sixty Seven|under Ranaghat Municipality, RS Dag No. - 1536,|b) Reserve Price : Rs. Dimaiour West B |7133'1 % C) 13.05.2026 (Symbolic)
: By property of Jaydeb Ghosh; On or Towards West : Branch : ARB, Kolkata Lakhs Seventy|1538/5573, 1537/5574, LR Dag No. - 4920, 4922,4923| ~ 25,38,9001- (Rs. Twenty inajpur, Yvest Bengal- -
By Road; On or Towards South : By property of Sachin Branch Manager : Thousand Threefunder Ward No. - 5, P.O. and P.S. - Ranaghat, Dist. - ELve Lal;h;_Thqu ?ggzo | D SCHEDULE
Ghosh and Ranjit Ghosh. M. Pravin Kumar Mahto |Hundred Thirteen|Nadia, Pin No. - 741201, West Bengal. 9 EN‘:BS?':QS_ '2%3‘;’;6? niy) Description of the Mortgaged Property:

2. [Mis NEEDS Rs. 1,93,08,881.60] Equitable mortgage of Land and Buiding comprising of[a) Constructive Mobie : 7001580134 | o) Pl intereet (Rs. Two Lakns Fifty Three All that piece and parcel of land lying and situated at PS-Chanchal, Gram
Prop. : Mr. Utpal Mandal  [(Rs. One Crore|Residential Flat at Mouza - Kora, J.L. No. 27, R.S. Khatian |b) Reserve Price : rateer?/(v)r; %%p&‘l%aozg Thousand Eight Hundred Panchayat-Chandrapara, D!st—MaIda, Pin Code-732126, WB, JL. NO—"] 53,
Guarantor : Mrs. Priyanka Ninety Three[No.182and 112, LR. Khatian No. 1825and 806 at present| ~ Rs, 43,35,300/- ond 6tﬁer 'chér o Ninety only) ) Mouza- Ma_dhalhat, L.R'Khatlan No-1485, LR Plot no—77/l1 080, argal—20 demma}l
Ray Mandal LakhsEight Thousand| 4864, R.S. and LR. Dag No. 1817 Holding No. 24/11,| (Rs. Forty Three Lakhs g d) Bid Increment : together with all thelbuﬂdlngs and structures thereon, fixtures, fittings and ait
Branch : ARB. Kolkata Eight Hundred Eighty| Kora Babu Para Road, Madhyamgram, Dist. - North 24|  Thity Five Thousand . . . Rs. 15,000/- plant and machinery'attached to the earth or permanently fastened to anything
5 hM 1 RO One and Sixty Paise| Parganas, PIN - 700130, in the name of Mrs. Priyanka|  Three Hundred Only) Flat No. - C-1, 3rd Floor, Holding No. - 33, Rabindra Sarani|a) Constructive attached to the earth, both present and future. The said land is butted and

ranch Manager : Only) Plus interest|Ray Mondal. Bounded as follows : On or towards the o) EMD: Rs. 433,530\ under Ranaghat Municipality, RS Dag No. - 1536, |b) zRgzgf;go?ﬂ;e -_||3$- . bounded as follows: North: Land Nousad All South: Land of Sirajul Istam West:
Mr. Fravm Kumar Mahto thereon @ applicable| North : Property of H Choudhary & K Choudhary; On or Rs F.ourll.a’khs’ Thirty 1538/5573, 1537/5574, LR Dag No. - 4920, 4922,4923 e L’akhs-T(hisr{y Evigzty 8 Ft. wide kutcha Road.East: Land of Sirajul Islam
Mobile : 7001580134 rate w.e.f.|towards the East : Property Plot No. 01; On or towards . . under Ward No. - 5 P.O. and P.S. - Ranaghat, Dist. - i A) Amount Due as of Notice date

) Three Thousand Five Nadia, Pin No. - 741201, West Bengal Thousand Nine Hundred Only) Name & Address of ;
24.04.2023 and other| the West : 10 Ft. Wide Road (Babupara south); On or Hundred Thirty Only) ’ : ’ gal. ) EMD:Rs. 2,53,800/- B /G t B) Date of Demand Notice )
charges towards the South : Others Property. 4 BidI " (Rs. Two Lakhs Fifty Three orrower / Guarantor C) Date of Possession (Symbolic)
) Re 150001 Thousand Eight Hundred 1. Mr. AINUL HOQUE A)Rs.2066236.76/- due under Loan
s. 19,000/ Ninety only) S/oAbdul Jabbar Alc No. 921030050871590, as on

3. [Mis Jupiter Jute Supplier [Rs. 2,97,88,975/-|Municipal Premises No. 9D, Beliaghata Road, Beliaghata, [a) Constructive d) Bid Increment : At: Vill. Ramnagar, Bairgachhi,| 12-02-2026 (this amount includes
Prop. : Mr. Amit Kumar Modi[(Rs. Two Crore|Post - Beliaghata, P.S. - Entally, Kolkata - 700015 under |b) Reserve Price : Rs. 15,000/- Near Ramnagar High Madrasa,| interestapplied till 30-09-2024)
(Deceased) Ninety Seven Lakhs| the jurisdiction and municipal limit of Ward No. 57 of Kolkata | * Rs. 35,91.900/- ElaIthO'ﬁ%B 0? ”éeB LG,Z\OSnd F|00f’\i‘ﬂ the3§5+6MStoried g; gO"S"UCgW R Gazole, Dist. Malda, West Bengal,| g)16,02.2026

s B i ici i Pdrtn uildin sq.ft. remises No. - 365, Mouza - eserve Price : Rs. i e .
Guarantor : Baijnath Modi [E19hty ~ Eight|Municipal Corporation, West Bengal Assessee No.| (Rs, Thirty Five Lakns ohvamaader (gew) Kiehmanur (ORI N 7 (G| 3607200 (Rs Thy ix Pin.732102 €)13.05.2026 (Symbolic)
D d) and Ajay Modi, |[Thousand  Nine| 110570101249, Bounded as : North : Premises No. 9/1 | Ninety One Thousand yamnag ' P g -
(Deceased) and Ajay Modi, || o Seventy| Beliaghata Road; East : House of Others; South : 9A, 9B| 32/20 (New), C.S/R.S Dag No. - 2475, Municipal Holding| Lk Seven Thousand Two SCHEDULE
Bijay Modi, Mrs Saroj Modi| . 49C: West - 30 feet wide Beliaghata Road ’ Nine Hundred Only) No. - 590 (New), 379 (Old) under South Dumdum| ~Hundred Only) Description of the Mortgaged Property:
Branch : ARB, Kolkata Five Only) Plus|and5G; West : 0 eet wide Belaghata Road. ¢) EMD : Rs. 3,59,190/- Municipality, P.O. - Bangur Avenue, Dumdum Park,|*) EMD: Rs. 3,60,720/- (Rs. i i
: ) interest thereon @ (Rs. Three L‘&lkHS Fif pa ka !_1_ ~ North 23 b Kolkota - 700055.|  Three Lakh Sixty Thousand All that piece and parcel ofland at Mouza - Kailabad, J.L.. no-25, L.R. KH. 3398,
Branch Manager : applicable rate w.ef N e 2k y .S. - Lake Town, Nol arganas, Kolkata - ‘| Seven Hundred Twenty Only L.R. Plot. 93, Area- 10 Decimal "Bastu" under P.S.- Gajole, Gram Panchayat-
Mr. Pravin Kumar Mahto  {10/03.2023 and other ine Thousand vne d) Bid Increment : Bairgachhi- |, Dist. Malda, WB, Pin.732102, together with all the buildings and
Mobile : 7001580134 charges 9 :9:?"8(’ N|net2/ Only) Rs. 15,000/ structures thereon, fixtures, fittings and all plant and machinery attached to the
id Increment : 12.|Mrs. Papri Saha Rs. 24,52,906/-|FlatNo. - D-3, 4th Floor, Holding No. - 33, Rabindra Sarani[a) Constructive earth or permanently fastened to anything attached to the earth, both present
Rs. 15,000/- Guarantor : Mr. Pankaj Saha|(Rs. Twenty Fourunder Ranaghat Municipality, RS Dag No. - 1536, [b) Reserve Price : and future. The said land is butted and bounded (as per deed) as below: By the

4, [M/s R S Industry Rs. 2,37,81,324/-|Flat No. D5 on the Fourth Floor measuring 673 sq.ft.a) Constructive Branch : ARB, Kolkata Lakhs Fifty Two 1538/5573, 1537/5574, LR Dag No. - 8912 under Ward| ~ Rs. 29,34,900/- North: 12 ft. wide Pucca Road By the South: Land of Abdul Jabbar By the
Prop. : Mrs. Papri Saha (Rs. Two Crore Thiny (covered area 841 sq.ft.) of the residential building|b) Reserve Price : Branch Manager : Thousansq gme N;)412501P\(I)V a?g P.S. | Ranaghat, Dist. - Nadia, Pin No. (Rs. Twenty Nine Lakhs West: Land of Azijur Rahaman By the East: Land ofMadrasa
Guarantor : Mr. Pankaj Saha|Seven Lakhs Eighty|located on Holding No. 33 Rabindra Sarani Ranaghat|  Rs. 28,93,500/- Mr. Pravin Kumar Mahto | Hundred Six Only))- » Vestbengal. Thirty Four Thousand Ning Name & Address of | A)AmountDue as of Notice date

o ’ . ¢ Plus interest thereon Hundred Only) B) Date of Demand Notice
Branch : ARB, Kolkata ~|One Thousand Three| Municipality Ward No. 5, P.O. - Ranaghat, Dist. - Nadia,| ~ (Rs. Twenty Eight Lakhs | |Mobile : 7001580134 licable rat EMD : Rs. 2.93,490/ Borrower / Guarantor | ¢) pate of P ion (Symboli
Branch Manager Hundred Twenty Four| pin - 741201, West Bengal Ninety Three Thousand @applicadle rate ©) EMD : R, 2,93490/ yoate of Possession Cymbxlic)

ranch Manager : Only) Plus Mterest . gal. elitions wee.f 30.05.2023 and (Rs. Two Lakhs Ninety Mr. GOLAM MOSTAFA A) Rs.1953472.31/- due under Loan Alc
Mr. If’ravm Kumar Mahto hereon @ applicable END : Rs. 289 3?0/ other charges Three Thousand Four S/o Ujir Sekh N0.920030070524235, as on 08-12-2025
Mobile : 7001580134 rate wee £, 30.05.2023 0 RS T SL e h; Hundred Ninety Only) R/o Vill. Bamandanga, P.O. (this amount includes interest applied till

and other charges (Rs. Two Lakhs Eighty d) Bid Increment : Kanaipur, P.S. Harirampur, 01-11-2024) and Rs. 27744.25/- due under
Nine ThougfétlndOThree Rs. 15,000/ Near Bamandanga Jumma Loan A/c No.920030070524242, as on 08-
Hundred Fifty Only) 13.|M/s Binapani Traders Rs. 4,40,00780/-|Registered Mortgage of all the piece and parcel of the|[a) Constructive Masjid, Dist. Dakhsin 12-2025 (this amount includes interest
d) Bid Increment : Prop. : Mr. Sourav Gain  |(Rupees four crores| petrol pump land measuring about 75 Sataks (Decimal) at|b) Reserve Price : Dinajpur, West Bengal- applied till 01-11-2024)
Rs. 15,000/- Mrs. Sabita Gain Forty lakhs seven|Mouza - Kabilpur, JL No. - 336, P.S. - Debra, Dist. - Paschim|  Rs. 3,80,39,000/- 733125. B) 09.12.2025
5. | /s Shyam Sundar Traders|Rs. 1,60,67,755/- All land measuring about 16 Satak along with a two[a) Constructive Branch : ARB, Kolkata Hlundred E'Fhéﬁ"t”'y) Medinipur under following Dag No. . (LRiHTTT]r'ee ’f".°'e.|§hE'9hty | C) 13.05.2026 (Symbolic)
Prop. : Mrs. Lalita Sadhu  |(Rs. One Crore Sixty| storied building admeasuring 4650 sq.ft. and Oil Mill|b) Reserve Price : Branch Manager : ipn‘t’:r‘é”s?pg e ”C“aElrz Dag No. Measurement (in Satak) oil ) irty Nine Thousan SCHEDULE
Guarantor : 'If?\khs S|xdty SSeven erected on Mouza - Atghora, JL No. 64, Touzi 23 L.R|  Rs. 1,00,17,900/- Mr. Pravin Kumar Mahto | " ° 02%9 2023 1906 12 9 EMyD . Rs. 38.03.900/- Description of the Mortgaged Property:
Mr Dhruba Das Sadhu ousand Seven|R S Khatian No. 361/1, L.R Dag No. 550, 549 and|  (Rs. One Crore Mobile : 7001580134 ther cha 7 e e - - - - -
Branch - ARB, Kollata _[1Uncred Fity Fivel5n | R Khatian No. 2619 under Haroa Gram|  Seveneen Trousand e clher cherges) T og 2 Tivee Thousand ine South Dinaipur, PIL 735158, 1 o3, Moueas takhor, LR Knatian No-805
Branch Manager : Only) Plus Iterest panchayat, P.S. - Haroa, Dist. - North 24 Parganas, | - Nine Hundred only nr 2 Hundred only) (LR, LR Plot no- 259(LR) area 0.06 Acre. classification land i "Bastu”
Mr. Pravin Kumar Mahto ra?e?n?e g%pgsczaozg PIN - 743425. c) (EIQVIDT RSE 1;(?]'01(57901' T 5 d) Bid Increment : together with all the buildings and structures thereon, fixtures, fittings and all
Mobile : 7001580134 Sthar oha S. len Lakhs Une Rs. 15,000/ plant and machinery attached to the earth or permanently fastened to anything
and other charges Lhot(ljsang.Se\;eno " R .T:)taldP'lwotsnG T 315 Satak S attached to the earth, both present and future.
undred Ninety Only egistered Mortgage of Hotel Property measuring 5 Satak, ;
d) Bid Increment : along with structure (hotel building) situated at Mouza - Name & Address of g; S:zir;tDZl:::nsdo;g?::e date
. Kabilpur, JL No. - 336, P.S. - Debra, Dist. - Paschim Borrower / Guarantor - .
- - - Rs. 15'000,/ Medinipur adjacent to petrol pump property under Dag No. " " C) Date of Possession (Symbolic)

6. |Borrower : Mr. Sudhir Shaw|(Rs. 26,69,271.75|Equitable Mortgage of all piece and parcel of Flat No.|a) Constructive Dag No Measurement (in Satak) 1. M/s Priya Enterprise A) Rs. 12257196.43/- due under LoanA/c No.
& Mrs. Boby Shaw (Rs. Twenty Six|301, Third Floor (G+IIl) storied Residential Building[b) Reserve Price : g No. Proprietor Mr Sekh Ansarul 920030093690604, as on 3-10;202.5 (this
Guarantor : Lakhs Sixty Nine|with super Built up area 1100 sq.ft, 159, Netaji Subhash| ~ Rs. 38,37,600/- 116 3 2.Mr. Sekh Ansarul amount includes interest applied till 5-8-
Mr. Pradeep Kumar Shaw |[Thousand  Two|Road, Ward No. - 24, Dag No. - 178, R.S. Khatian No.| ~ (Rs. Thirty Eight Lakns 113 2 S/o. Siraj Sekh 2025) and Rs. 482460/ due under Loan
Branch : ARB, Kolkata | undred Seventy one|. 74 \iouza - Bantra, Halderpara, P.O. - Shibpur, P.S.| ~ Thirty Seven Thousand Total 5 Satak 3. M/s Nasima Begam Alc No. 922060050069533, as on 3-10-
Branch Manager : and Seventy Five|_panira Dist, - Howrah - 700102. On the North : By|  Six Hundred Only) 14.|Mis Tapati Enterprise  |Rs. 6,97,52,055/-|1. All that piece and parcel of Danga at present Bastu|a) Constructive Wio SekhAnsarul 2025 (this amount includes interest
M ; y Paise Only) Plus| pramise 152 NS Road: On the South : By NS Road: |¢) EMD : Rs. 3,83,760/- Proprietor : Mr. Suijit Sardar |(Rs. Six Crore Ninety|  land measuring 2 Kattas 15 Chattacks 31 sq.ft. more [b) Reserve Price : All of : Basapara, applied till 31-7-2025)

r. Pravin Kumar Mahto o emise oad; e South : By 0ad; . : ) ; - i ; 3 Brahmankhanda, Nanoor,| B)30.12.2025

Lo unapplied interest@ On the East : By 158 and 157 NS Road: On the (Rs. Three Lakhs Eighty Guarantor : Mr. Jayanta Roy|Seven Lakhs Fifty|  orless together with two storied pucca building having |  Rs. 85,13,000/ ! i
Mobile : 7001580134 applicable rate we.f.|\ve b yaai0 l\)l,S Road ’ Three Thousand Seven |  |Branch : ARB, Kolkata | TWo Thousand Fifty|  covered area 1400 sq.ft or less with all easementright | (Rs. Eighty Five Lakh Birbhum- 731215 C) 13.05.2026 (Symbolic)
18.05.2023 and other| West : BY oad. Hundred Sixty Only) Branch Manager : Five Only) Plus| of pucca road out of 5 decimals out of total land|  Thirteen Thousand only) SCHEDULE
charges d) Bid Increment : X § Unapplied Interest @| ~ admeasuring 109 decimals regarding C.S Dag No. -|c) EMD : Rs. 8,51,300/- Description of the Immovable Property:
9 ) Mr. Pravin Kumar Mahto - h ) )
Rs. 15,000/ Mobile - 7001580134 3PP|'t‘;ﬁb|e fatte W'tp iﬁ%ﬁgf@ag ’\2128 ZLQ?\; khit%ig &‘g- 3%%;”:’?{: R;)Sr KI_'?]S E'gh(} %_ﬁkh F'I_flty gned ALL THAT piece and parcel of bastu land measuring about 8 decimals more or less

7. [WIS Subhash Gupta & Co. |Rs. 66,82,176/-| 1. Equilable Morigage of Flal No. 201, 2nd Floor,|a) Constructive 22.04.2075 ¢ Oiher| _ siuated at Mouza - Malancha, JL No. - 788ub| Ony | |G and situated under Mouze- Brahamankhanda, JL No. 125, LR Khatian No-
Prop. : Mr. Subhash Gupta |(Rs. Sixty Six Lakhs|  admeasuring about 1012 sq.ft. super built-up area at|0) sesga"g;&%? : R, Thit expenses registration Office at Sonarpur, Rayathi Dhakali Sattya|d) Bid Increment : Birbhum togetherWith Allthe buildingé and structur‘;s constructed thereoyn ’
Borrower : Eighty-Two| buiding known as ‘Radhika View” lying and situated Lasl;hs Y Fi\;e(Tﬁbuszlany(i Bisistha, Pargana Medanmalla under Rajpur Sonarpur| ~ Rs. 15,000/- ‘ n .

Mrs. Prabhawati Gupta  [Thousand One| at35, Nil Ratan Mukherjee Road, PS. - Shibpur, Ward| 5, ! Municipality, Ward No. - 22, Holding No. - 61, P.S. - ’ Name & Address of Q) Sn}our;tDDue asdor‘j Nt?tuce date
Guarantors : Hundred Seventy Six| ~ No. 26, Dist. - Howrah owned by Mr. Subhash Gupta|c) EMD : Rs.3,06,500/- Sonarpur, Dist. - 24 Parganas (South) together with all Borrower / Guarantor C) Date °f Peman No 'ge boli
M. Shambhu Nath Guota |OY) Plus unapplied| ~and Mr. Sambhunath Gupta. Bounded as below :| " (Rs. Three (akhs Six sorts of easement, right, fitle and interest attached ) Date of Possession (Symbolic)

. shambhu Nath Gupta -\ oo oty e ) North : Property of Basudev Mishra; South : Nil Ratan|  Thousand Five Hundred Only) therein and thereto. On the North : 12 ft. wide common 1.MrRezawanurAhammed A) Rs. 3173528.79/- due under Loan Alc
Branch : ARB, Kolkata 31082024 andother|  Mukherjee Road; East : 33, Nil Ratan Mukherjee Rd;|d) Bid Increment : passage; On the South : Land of Others; On the S/o, Md SuratAli No.921030047665511, as on 16-09-2025
Branch Manager : charges South : Vacant Land. Rs. 15,000/- East : Land of Others; On the West : N. S. Road 40 Mirzapur, Natuepara Purba|  (this amount includes interest applied ill
Mr. Pravin Kumar Mahto 2. Equitable Mortgage of Shop No. - 3, admeasuring ) Constructive feet. Murshidabad, West Bengal- (01-05-2024) and Rs. 39999.89/- due
Mobile : 7001580134 about 165.6 sq.ft. including super but up, on ground b) Reserve Price: Free Hold property in the name of Mr. Suijit Sardar. 742190 under Loan A/c No. 921030047665540,

Floor in G+3 building lying and situated at Holding| ~ Rs- 9,21,000/- (Rs. Nine 2. Allthose pieces and parcel ofLand situate being and[a) Constructive 2.Mrs Mamtaj Begam as on 16-0?;2§2|?,é§h535a2n(1)gint includes
No. - 9, Dayal Banrajee Road, P.S. - Shibpur,| ~5akns Twenty One lying at and in the registration District - South 24|b) Reserve Price : Wio, Md SuratAli interest applied till (01-05-2024),
Municipal, Ward No. - 32, Howrah - 711102 in the name o Eh;gs_ags 9; %0/- Parganas, Mouza - Panchgachiya, P.S. - Baruipur, Vill.|  Rs. 1,15,21,800/- (Rs. Ong Dakshinpara erzgpur 1 B)11.11.2025
of Mr. Subhash Gupta. Bounded s below : North |~ (Rs. Ninety Two Thousand - Gocharan, Dag No. - 761, 762, 763, 776, 792, 794,|  Crore Fifteen Lakh Twenty Beldanga-I, Murshidabad,| c)13,05.2026 (Symbolic)
4 ft. wide common path; South : Other showroom;|  One Hundred Only) 795, 796, 797, Khatian No. - 667, JL No. - 88|  one Thousand Eight WestBengal-742133
East : Flat of Tapan Adhikary; South : Dayal Banerjee |d) Bid Increment : admeasuring 14374.80 square feet (33 Decimals) with | Hundred only) SCHEDULE
Road. Rs. 15,000/- one storied structure measuring 1782 sq.ft. Super Built{c) EMD : Rs. 11,52,180/- Description of the Mortgaged Property:

3. Equitable Mortgage of Garage admeasuring about 316 |a) Constructive gﬁ ?lziaégsl: 'thBe r\’\zg:éaBrzi Hl?rlj;ﬁloif%gg.rséih&pé (Rs. Eleven Lakh Fifty Twg ALL THAT piece and parcel of land measuring about 4.416 Decimals more or
sq.ft. including super built up, Ground Floor in G+3|b) Reserve Price : ‘ oY rupur-rupl Hoac Thousand One Hundred less, lying and situated at Mouza- Mirjapur, R.S. Plot No-7789, L.R. Plot No-

IL. including supe ) . Rs. 19.13,000/ West : By House of Others; On the South : By House|  Eighty Only) ying 1ep
Building lying and situated at Holding No. - 22, Baje (RSS' Ninteen Lakhs of Others (Used as Garage) ’ d B% IV Y ¢ 8933,'L.R. Khatian No- 20451, J.L No-64, Under P.S- Beldanga, In The District
Shibpur, 2nd Bye Lane, P.S. - Shibpur, Ward No. - 32| - Jiteen Thousand Only) Freehold property in the name 6er Jayanta Roy ) Bid Increment : Of Murshidabad, West Bengal-742133, along with building and structure
of HMC, 9, Baneriee Road, Howrah - 711102 in the ) EMD : Rs 1,01,300/ . — : : - Rs. 15,000 standing thereon
gin;;tea Sifdlzlrs.asl:%r;th?g% gg/gol\g Sambhunath (Tﬁ:u S(gpdeTLhargHr\:mteyd 8&3, golr (’i’etallelg tgrlmfhang cokr’1d|t|ogs‘tof th((aj sslale, Pleas: rlefhet; to. /t/r:)e I|nII: htttps.//www.bankofmaharashtra.|n/Assets for Date: 15.05.2026 Authorised Officer
d) Bid Increment : ale” provided in the Bank’s website and also on portal (https://baanknet.com). Place: West Bengal Axis Bank Limited
Rs. 15,000/- Date : 13.05.2026, Place : Kolkata Sd/- Chief Manager & Authorised Officer




aaiaEAITEIRIIS S Sgy
rax :

T

m o v 226

Mehpu Foad, okt TO0GT1 I EN

Triounal has ordered 172
prise Privale

process of
received

{af¥ebink

| Pathio. {3 33841

e FOmeand e slatiea | () Notop
Physical Address: sams s sbovenporto. 10 _
s

hereby.
insolvency

: i Mi Viisiry o Corporat A, ROC-Holkate
TR aion .| 4G W0 O3
s,
' [ 6t My, 2006
he
Mame:
Emalid
Emallict
(The Corfgendm “
orbefore 2T

given that the

orderwas

raatihosPrvto
ore 271 Wy, 202614 days fFom he

At .‘...uh ) s ﬂ ﬂ .. & 2

| EriEEd m . w {; ||
1 mmmm%mw |18 ehi
HERL TR
___m_wm mm_WMa_:;_ | 5 w

Pt

* _ .mwm
_ | eés

0:

P

S
dmﬂb;l

i

e
L]

B¢ g

i 5 i

o

£E?
4
3§

i




